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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 18.06.2021 (FRIDAY) 

COURT – III (VIRTUAL MODE) 

10:30 AM  
 

 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Mr. V.P. Singh, Member 

(Technical) 
 

For Directions 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 1020 of 

2019 
 

Part Heard 

 

Ankit Goyat  

Vs. 

Sunita Agarwal & Anr. 

 

 

Ankur Garg Chandra Shekhar 

Yadav-R1 

Vinod Chaurasia-R2 

Yogesh Kumar 

Gupta-IRP 

2.  Comp. App. (AT) 
(Ins) No. 709 of 
2020 
 
 

UCO Bank 

Vs. 

Deegee Orchards Pvt. Ltd. 

 
 

ParthaSil Surjan Singh 

Shekhawat 

3.  Comp. App. (AT) 
(Ins) No. 715 of 
2020 
 

Part Heard 
 

Rushabh Civil Contractors Pvt. Ltd. 

Vs. 

Centrio Lifespaces Ltd. 

 

 

Natasha Dalmia  Rohan Agarwal 
Harshad Vyas 
 

4.  Comp. App. (AT) 

(Ins) No. 810 of 

2020 

 

Ramachandra D. Choudhary 

Liquidator of M/s Oasis Tradelink Ltd. 

Vs. 

Bansal Trading Company & Ors. 

 

With 

Prithu Parimal Pradhuman Gohil 

Ranu Purohit 

Tanya Srivastava 

Jasleen Bindra-R2 & 

R3 

5.  Comp. App. (AT) 

(Ins) No. 811 of 

2020 

Ramachandra D. Choudhary 

Liquidator of M/s Oasis Tradelink Ltd. 

Vs. 

Shree Umiya Traders & Ors. 

 

With 

Prithu Parimal Bhavana Duhoon-R1 

Pradhuman Gohil 

Ranu Purohit 

Tanya Srivastava 

Jasleen Bindra-R2 & 

R3 

6.  Comp. App. (AT) 

(Ins) No. 812 of 

2020 

Ramachandra D. Choudhary 

Liquidator of M/s Oasis Tradelink Ltd. 

Vs. 

Marshall Multiventures (I) Pvt. & Ors. 
 

 

 

With 

Prithu Parimal Bhavana Duhoon-R1 

Pradhuman Gohil 

Ranu Purohit 

Tanya Srivastava 

Jasleen Bindra-R2 & 

R3 

7.  Comp. App. (AT) 

(Ins) No. 815 of 

2020 

Ramachandra D. Choudhary 

Liquidator of M/s Oasis Tradelink Ltd. 

Vs. 

Shreenathji Enterprise & Ors. 
 
 

Prithu Parimal Bhavana Duhoon-R1 

Pradhuman Gohil 

Ranu Purohit 

Tanya Srivastava 

Jasleen Bindra-R2,3  
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8.  Comp. App. (AT) 

(Ins) No. 993 of 

2020 
 

Part Heard 

 

Air Travel Enterprises India Ltd. 

Vs. 

Union Bank of India and Ors. 
 
 

Shivam Narang  Alok Kumar-R1 

Shinoj K. Narayana-

R4 

9.  Comp. App. (AT) 

(Ins) No. 1015 of 

2020 

 
 

Oriental Coal Corporation 

Vs. 

Decore Exxoils Pvt. Ltd. 

Bharat  Gupta  Shivek Trehan 

10.  Competition App 

(AT) No. 22 of  

2020 

 

 

Harshita Chawla 

Vs. 

Whatsapp Inc. and Facebook Inc. 

 

 

Ramisha Jain   Shashank Mishra-R1 

Rohan Arora-R2 

Shama Nargis-R3 

Chandini Anand-R1 

& R2 
 

 

For Admission (Fresh Cases) 

11.  Comp. App. (AT) 

(Ins) No. 343 of 

2021 

R.R. Sales Corporation & Anr. 

Vs. 

Reliable Insupacks Pvt. Ltd. & Ors. 

 
 

Rohit Naagpal  

12.  Comp. App. (AT) 

(Ins) No. 415 of 

2021 
 

 

 
 

Parvez Anwar Siddiquee & Ors. 

Vs. 

Aircel Ltd.  

Through its Resolution Professional & 

Ors. 
 

Anuj Tiwari  

13.  Comp. App. (AT) 

(Ins) No. 416 of 

2021 

 

 

 

Parvez Anwar Siddiquee & Ors. 

Vs. 

Aircel Ltd.  

Through its Resolution Professional & 

Ors. 
 

Anuj Tiwari  

14.  Comp. App. (AT) 

(Ins) No. 424 of 

2021 

 

Vikram Sanghvi 

Vs. 

Bank of Baroda and Ors. 

Anshul   

 

For Admission (After Notice) 

15.  Comp. App. (AT) 

(Ins) No. 105 of 

2021 

 
 

Neelkanth Medicare Pvt. Ltd. 

Vs. 

ICI Healthcare Pvt. Ltd. 

Vijay Nair Manisha Shah-R1 

Anjali Choksi 

16.  Comp. App. (AT) 

(Ins) No. 137 of 

2021 

 

 

 

Royal India Corporation Ltd. 

Vs. 

Nandkishor Vishnupant Deshpande, 

Resolution Professional & Ors.  

 

 

Deeksha Gaur  Arjun Krishnan-R1 

Saurabh Ajay Gupta 

Nishant Bishnoi-R2 

& R3 

Tanushree Sogani-R4 

Atishay Jain 

Kunal Kanungo 

17.  Comp. App. (AT) 

(Ins) No. 181 - 

182 of 2021 

Winsome Investor Welfare Association 

Vs. 

Amit Gupta 

Liquidator of Winsome Diamonds and 

Jewellery Ltd. 

 

 

Abhijeet Swaroop Amit Gupta 

Rakesh Gupta 

Karan Kohli 

Niharika Sharma 

Sumant Batra-R1 
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18.  Comp. App. (AT) 

(Ins) No. 189 of 

2021 

 
 

John Cockerill India Ltd. 

Vs. 

JSW Steel Coated Products Ltd. & Anr. 

Atul Sharma Aditya Jindal 

Bishwajit Dube-R1 

Mohana-R2 

 

19.  Comp. App. (AT) 

(Ins) No. 231 of 

2021  

 

Assistant Commissioner of State Tax 

Vs. 

State Bank of India & Anr. 

 

 

Maulik Nanavati Sandeep Bajaj 

Soayib Qureshi 

Ajay Sharma 

Mamta Binani-R3 

20.  Comp. App. (AT) 

(Ins) No. 300 of 

2021 

 

 

Ashwini Kumar Pandey 

Vs. 

Piyush Moona, 

Interim Resolution Professional, 

R.S.Seven Lifestyle Pvt. Ltd. & Anr. 
 

 

Karan Valecha 

 

CA Piyush Moona-

R1 

Sagar Bansal-R2 

21.  Comp. App. (AT) 

(Ins) No. 325 of 

2021 

Unigold System 

Vs. 

Fortune Spirit Ltd. 

 
 

 

Rohit Sharma   

22.  Comp. App. (AT) 

(Ins) No. 326 of 

2021 

State Tax Office-1 

Vs. 

Divyesh N Desai & Anr. 
 
 
 

Maulik Nanavati Tishampati Sen 

Abhisree Saujanya-

R1 & R2 

23.  Comp. App. (AT) 

No. 17 of 2021 

 

Precious Energy Services Ltd. 

Vs. 

The Regional Director 

North-Western Region 

Ministry of Corporate Affairs 
 

 

Gaurav H Sethi  

24.  Comp. App. (AT) 

No. 33 of 2021 

 

Jatinder Singh & Anr. 

Vs. 

Registrar of Companies 

NCT of Delhi & Haryana 
 
 

CS Souarabh Gupta Gopal Singh 
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